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CENTRAL ADMINISTRATIVE TRIBUNAL;PRINCIPAL BENCH.

RA NO. 339/94
in

OA No. 1097/94

New Delhi this the ^th day of Decenber, 1994. •

Shri M.V. Krishnan, Vice Chairman(A).

Shri C.J. Roy, Member(J).

P.P. Aggarwal . Petitioner.

Versus

Union of India ... Respondent.
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ORDER (By Circulation)

Shri N.V. Krishnan

OA. 1097/94 filed by the applicant was disraiwO'J

by our order dated 19.8.1994. The applicant seeks rovi:.-) of

this order.

2. We have seen the Review Application-

satisfied that it can be disposed of by circulation

proceed to do so.
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3. It was held in the O.A. that the case of the

applicant for ad hoc appointment was rejected after !• ca-.

considered by the respond8nts.,in accordance with par.-j 1 cf

the instructions contained in OM dated 30.3.1988' or the

Department of Personnel. A screening committee found IL. t. hr

was not found fit for promotion and, therefore, he was - ivsr

ad hoc promotion in respect of the post for which the nirnaT

procedure for promotion is by selection. The app1 icran liar

referred to a number of decisions of this Tribunal and s'nfGf

that the view taken by us is contrary to the views tokr • i"

those judgements which should not have been ignored.
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In the first place these judgements wci'e no.
/ 'Si

brought to our notice at the time of arguments. Secoivdly,

from what is stated in the Review Application in respecL or

these judgements, we do not find any merit in that grourr.

The review applicant has referred to the judgement of th.;

•Supreme Court in Gurdayal Singh Fijji Vs. State of ,

AIR 1979 SC 1622. This judgement was not referred to irs 5.1

the time of arguments. The other judgement of the .iLfK- ...t

Court in Dharamvir Singh Tomar Vs. Administrator., Co't: i

Administration S Ors. (1991)17 ATC 925 referred to it i.uc

review application has also been discuooed by us If

order.

We do not find that any error apparent or. t is

f.ace of the record has been brought to our notice to justi'-y

review. R.A. is, therefore, dismissed.

(C.Jyi Roy)

Member(J)

'SRD'

n 11
(N.V. Krishnan).

Vice Chairman(A)
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